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Notes of the Registry Orders of the Tribunal

06.06.2019 (CB at Port BlairHDB):

Heard Mr. V D S Balan, learned 

: counsel for the petitioners.

. M.A. stands disposed of with the ] 

| direction to the petitioners/respondent j 

! authorities to complete the direction of this ! 

; Tribunal dated 21,12.2018 passed in CPC | 

| No. 351/00009/2014 within a period of three i 

: months, as prayed for in the M.A.i

(Bidisha Banerjee) 
Member(J)

(N. Neihsial) 
Member(A)

j PB


